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Title: Need to bring a legislation on the lines of Gujarat Rent Control Act to protect shopkeepers of Delhi from eviction.
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HON. DEPUTY-SPEAKER: Kunwar Pushpendra Singh Chandel, Shri Maheish Girri, Shrimati Meenakashi Lekhi, Shri Rajesh Ranjan, Shri Bhairon Prasad
Mishra and Shri Keshav Prasad Maurya are allowed to associate with the demand raised by Dr. Udit Raj.



